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Shj .S.Walja for the applicant 
Shtj J.G.Sawant for the respondents. 

Shri Waija states that Snce the 
applicant has already been promoted, 

- 	nothing survives in the petition and 
that he would withdraw the petition0  The petition is withdrawn with no order as to costs. 

(MS.USHA SAVARA) 
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